e

High Court of Jammu and Kashmir at Srinagar.

Order

[’v.'a: (9 70 Dated: 2-Y / 8/)0/ ?’ o '

g Sanction is hereby accorded to the additional allotment of funds in favour of the folloﬂ;iﬁg: oy
Axiet Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges, under various ¢
 object heads during the current financial year 2017-18 as per detail given below:-

s : Rs. In lacs s e
i 1 8N | Name of the court ‘Salary | POL O.E. Tele | 2071-P&ORB { Elect .
R ( NPS). ; :
| Pr. D&S Judge, Kargil. — ——-- 0.20 o o 033
1 Addl.D&S Judge, Doda. i 0.27 s L
Sl (D/W) 4%
Addl.  D&S  Judge, | 15.00 0.10 010 = s SR
Udhampur : v -
4 [ Addl. Distt. Judge (Anti-|10.00 | -— GA07 O30 e
S corruption) Jammu. : R D : :
Luiib & | CJM. Leh. - - —— 0.10 —_ 3 Bt o [
6. | C.JM. Anantnag. e - : 0.54 - = L e ity
s PRA (D/w) '
k} C.J.M. Udhampur. 10.00 0.10 et i oo i wsabtes
=5 C.J.M. Ramban. — 0.10 0.10 R e TP e P o
" | C.LM. Srinagar. e 0.40 (For | 0.15 - ~m - ,
AL ins. of veh i ke
g ' 10 | C.J.M. Samba. FaLts it 0.10 j— ek Ly T
“0 U TL | Sub Judge, Bijbehra. 20.00 0.10 10,50
et C12 .| Sub Judge, Batote. - —— 0.10 — — : -
e 13 Sub Judge, Pattan. ——— - 0.27 e —— |-
g (D/W)
Sub Judge, Nowshera. —— 0.10 0.10 S So L
City Judge, Srinagar. R R 0.10 —— — il
: | Railway Magistrate,Jammu_| ---- 0.10 0.10 —— o —_ )
a7 | Sph.Mob. Mag. Pulwama. e - —— i 0.20 S
" I8 | Forest Magistrate, Sgr. 1.35 s o S i R
Ead : (Arrears : : 2
Municipal Mag. Jammu. 15.00 - 0.15 — 0.20 4 3] s %
Munsiff, Tangmarg. — P — — 0.30 | —
Munsiff, Jammu. 5.00 0.10 0.10. - [0.10 - 1040 =
Munsiff, Pampore. - s B G AT — St ik UREE O v
el (D/W) : : e
| Munsiff, Banihal. e 0.10 i R A PRgER e 1
)4 | Munsiff, Gool. , 10.00 | 0.10 0.10 0.05 | R
) Muusiff, Kulgam. e i 015 AN el ks Tl
| Munsiff, Dangiwacha. - e 0.27 R LD : B e
SV 27| Munsiff, Bishnah. o — 0.10 s iy FOTELIL D
w128 | Addl. Mob. Mag. Billawar. | -—- — A e AR 0.30 LB e
.. 29| Addi. Mob. Mag. R.S.Pura. | 10.00 | 0.I5 0.15 010 | — 4T e
136 | Sub Registrar, Jammu. — 0.10 0.10 i 0.20 : T
“For Misc. Courts. : =~ T
XL Pr. D&S ; Judge, | --—- e pRRed o 0.40 RO TR
| Bhaderwah. - \ BE e
A : By Order. \/ 7

e _ e i Dl t;ﬁ'“mcus) ST SR
N 21478-8§3/Ac Dated: 2‘{/31)0/?' , e : i E
Sty Copy to the:- ; ' (r/ ; o :

1-2 Pr. D&S Judge, Kargil./Bhaderwah.
o 3-4.  Addl. D&S Judge, Doda/Udhampur. it e R AT
= 5, Addl. D&S Judge, (Anti-corruption) Jammu. ) Eetiny : :
v 6-11.  C.J.M. Leh/Anantnag/Udhampur/Ramban/Srinagar/Samba. Botaiie
12-15 Sub Judge, Bijbehara/Batote/Nowshera/Pattan. s R
W N :

\‘ .



Page 2/- g
i6 CityJudge, Srinagar. = 2 ;
17. . Railway Magistrate, Jamimu. e

18 Spl.Mobile Magistrate, Pulwama _ :
19 Forest Magistrate, Srinagar. :
20, Municipal Magistrate, Jammu Aty
21-28. Munsiff, T angmarg/lammu/Pampore/BamhaVGool/KulganMDangtwacha/ : .
.. Bishnah. : :
29-30 Addl. Mobile Magistrate, Billawar/R.S.Pura

31 Sub Registrar, Jammu
32 Try Officer, Saddar Try. Srinagar.
% R

Try Officer, Sub Try.Distt.Court complex, Janipur, Jammu.

34-54 Treasury Officer, Kargtl/Doda/Udhampur/Leh/Anantnag/Ramban/Samba/quehara/

Xy

Batote/Pattan/Nowshera/Pulwama/Tangmarg/Pampore/Banihal/Gool/K ulgam/Dan giwaca’
Bishnah/Billawar/Bhaderwah.

...... Sfor inf. And n/a.
Order book.

7 n/lcje/H//) A—l:/ | ;)
ok~

,§?§istmr (Accits) 28 :



